
 

PERMISSIONS OBTAINED AND HELD BY UNIT 

Unit possesses Consolidated Consent & Authorisation (CC&A) issued by the State 
Pollution Control Board for production of Surimi Fish Paste @32400 MTPA and By-
product Fish Meal @9200 MTPA.  The authorisation is valid up to 
3.04.2026.(Annexure- 01) 
 
Unit has obtained No Objection Certificate from Central Grond Water Authority 
(CGWA) for ground water extraction (1880 cubic meter/day but not exceeding 
3,38,400 cubic meter/year) through existing s06 bore-wells (Annexure- 02) 
 
Unit has obtained CRZ Clearance for laying of treated effluent disposal pipeline from 
the unit site to deep sea at Chorvad. (Annexure- 03) 
 

 

ALLEGATIONS AGAINST UNIT 

Primary allegation against the unit is that it is “not operating any plant of treating the 
effluents” and “instead of treating the effluents in its effluent treatment plant, directly 
discharge the polluted water in the bore wells”.   
 
It is alleged that the unit is “discharging about 2 MLC water since about 1 ½ year 
continuously round the clock and has polluted the entire area” and “has roughly 
discharged 1094 million liter water in various tube-wells dug in its premises”.  It is 
further alleged that “initially effect was within the radius of 2 kms. which is now 
spreading to 5 kms. and by passage of time, it would go to 10 kms. and more”.   
 
It is claimed and contended in the application that the unit by its acts and actions of 
not treating the contaminated water generated from processing fish and further reverse 
pumping such untreated contaminated water into the sub-soil using the bore wells 
installed for extracting ground water has caused severe pollution of ground water, and 
thereby caused damage to the environment.   
 

REPLY OF POLLUTION CONTROL BOARD 

State Pollution Control Board has filed a reply in the application stating that 
inspections have been carried out from time to time at the premises of the unit.   
It has been stated that samples of water have been drawn from different places around 
the site of the unit on different dates, as well as from the borewells installed within the 
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premises of the unit.  The sample reports did not suggest discharge of untreated 
wastewater by the unit, or its reverse pumping into the ground.   
On some occasions, irregularities and non-compliances were noticed by the officials 
of the Board.  Directions were issued to the unit for taking corrective actions and 
remedial measures.  At one point of time when quantity of ammonium nitrate in the 
treated discharged water was found to be higher than permissible limits, a direction for 
closure of the unit was issued by the Board.  
 

INSPECTION REPORTS 

Inspections were carried out by the officials of the Board on various dates.   
 
Unit was inspected on 10.04.20218.  Samples were drawn from (i) outlet of sand 
filtration (inlet of RO Plant); (ii) final outlet of ETP; and (iii) borewell no. 5 situated 
near ETP within the premises.  Nothing adverse was found during inspection and the 
sample reports were found to be normal.  (Annexure-04)  
 
Unit was inspected on 24.04.20218 in view of complaint received from Shri 
Vimalbhai Chudasma, Member of Legislative Assembly.  Samples were drawn of 
water from final outlet of ETP.  Nothing adverse was found during inspection and the 
sample reports were found to be normal.  (Annexure-05)  
 
Unit was inspected on 23.05.2018 by a team of the Vigilance Department of the State 
Pollution Control Board, Gandhinagar in view of complaint received from Shri 
Vimalbhai Chudasma, Member of Legislative Assembly.  Samples were drawn of 
water from (i) treated wastewater distribution sump location at plantation/gardening 
area, (ii) final outlet of ETP prior to RO Plant, and (iii) from the RO Permeate Storage 
Tank.  Vigilance team did not find any discharge of untreated waste water illegally 
either in the surrounding area or by way of reverse pumping into the soil.  Even the 
test reports of water drawn from different locations were found to be normal.  
(Annexure-06)  
 
Unit was inspected by Regional Office, Junagadh on 11.07.2018.  Unit was not found 
in operation during visit. (Annexure-07)  
 
Unit was inspected on 7.02.2019.  Samples of water were drawn for testing from (i) 
inlet of ETP, (ii) outlet of UASB-2, and (iii) final outlet of ETP.  Report of each 
sample was found to be normal.  (Annexure-08)  
 
Unit was inspected on 5.06.2020.  Unit was not found to be in operation due to off 
season. (Annexure-09)  
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Unit was inspected on 17.09.2021.  The unit was not found functional, and it was 
reported that the unit has remained closed since 17.05.2021. (Annexure-10) 
 
Unit was inspected on 2.02.2022.  The Effluent Treatment Plant was found 
functioning properly and the treated wastewater was being discharged into the 
pipeline installed for deep sea discharge. Water sample was collected from the final 
outlet of treatment plant, and the same was found confirming to standards.  
(Annexure-11)  
 
Unit was inspected on 3.08.2022.  No production activity was going on due to off-
season.  It was reported that the unit has been under annual shutdown since 
31.05.2022.  (Annexure-12) 
 
Unit was inspected on 2.02.2023 as part of routine monitoring by the Regional Office, 
Junagadh.  Some deficiencies in documentation and non-compliance of procedural 
aspects were noticed during inspection.  A notice was issued to the notice to cure the 
deficiencies and/or ensure compliances.  Pertinently, no discharge of untreated 
wastewater outside the premises or illegal reverse pumping of polluted water in the 
ground was noticed during inspection. (Annexure-13)  
 
Unit was lastly examined on 5.08.2023 so as to enable submission of latest status 
report to this Hon’ble Tribunal.  At the time of visit, the unit was under annual 
maintenance and repairing work, and consequently the unit was shut down.  There 
was no production activity.  The unit submitted six-monthly progress report for the 
year 2023 (January – June 2023).  (Annexure-14) 
 

 

CONCLUSION 

No site inspection has revealed illegal discharge of untreated effluent into the vicinity 
or reverse pumping of polluted water into the sub-soil.  No major non-compliance has 
been observed, barring once when closure direction was issued by the Board.  Every 
time minor deficiency or procedural non-compliance has been observed, a suitable 
notice has been issued to the unit.   
 
There has been no lapse on the part of the State Pollution Control Board, as alleged in 
the application. Board has taken, and continues to take, all reasonable steps for 
ensuring that the unit remains complaint with the terms and conditions of 
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authorization and does not perform any act which pollutes or has the potentiality to 
pollute the environment and adversely affect the surrounding ecology. 
 
The State Pollution Control Board shall abide by any reasonable direction that may be 
issued by this Hon’ble Tribunal. 
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INSPECTION REPORT 

Name of Unit:   Gadre Marine Export Pvt. Ltd. (previously Hindustan Unilever Ltd.) 

PCB Id:   17234 

Date & Time of Inspection: 17.09.2021, 16:15 

Person Contacted:  Mr.Chandresh Rathod, Manager-EHS 

Inspected by:   1. M. R. Macwana, Regional Officer

2. PN Mervana, SSA

Observations: 

This unit is inspected w.r.t. HO mail Dtd.-14.09.2021 in connection to matter before Hon’ble NGT 

vide OA No. – 128/2017. The unit possess CCA valid till 03/04/2026 for the production of Surimi Fish 

Paste @32400 MTPA and By-product Fish Meal @9200 MTPA. At the time of inspection Surmi 

production, Byproduct – Fish Meal Production, 1 nos Gas fuelled (Boiler No. 3) & 1 nos. of Coal 

fuelled boiler (Boiler No. 1) (4 tph each) and ETP are observed in operation. 1 nos. Coal fuelled boiler 

(Boiler No. 2) (4 tph) was not in operation during inspection. The plant was closed since 17.05.2021 

due to end of season and has started operation from 01.09.2021; the unit has informed the Board in 

this regard. 

The unit has provided common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and aided multi-

cyclone with bag filter as APCM. Unit has provided individual stack of 30 m height for Boiler No. 3 

aided with multi-cyclone as APCM. The person contacted conveyed that Boiler No. 2 is used as 

standby boiler. Boiler No. 1 & 2 are Coal fired boiler and Boiler No. 3 is fuelled by Bio-gas generated 

from UASB of ETP. The unit is having 7 nos. of DG Sets (1010 kVA-3 nos., 380 kVA-1 Nos. & 500 kVA-3 

nos.). Unit is having 160 MT Coal stored in premises as per records. 

The unit is having 6 borewells as source of fresh water supply for industrial usage. The unit possess 

valid NOC from CGWA valid till 07/12/2022 vide CGWA/NOC/IND/REN/1/2021/6227 for extraction of 

fresh water at tune of 1880 m3/day. The unit has sealed 2 borewells and installed flow meters with 

rest of four borewells to track fresh water consumption. The readings of flowmeters attached to 

borewells are 52610, 57293, 13559 & 60059 cu.m., respectively. The unit has installed effluent 

treatment plant for treatment of trade effluent generated at the tune of 1800 klpd. The unit has 

installed primary, secondary (UASB – 1.5 MLD capacity 2nos., Aeration tanks & Secondary clarifiers – 

2 nos.) and tertiary units (PSF & ACF). The unit has also installed Ultrafiltration units (2 nos.) and ROs 

(2 nos.) for recycling of treated industrial effluent & an evaporation unit to evaporate RO reject of 

RO-2 (30 cu. m./h). All the compartments of ETP were functioning during inspection. During 

inspection, treated waste water was being discharged into pipeline installed for deep sea discharge 

at point mentioned in CRZ conditions. One water sample was collected from sampling point 

provided with deep sea discharge line (final outlet of ETP). The flow rate of final outlet was 41.2 

cu.m/h (Total – 309036.347 cu. m.). The unit has installed ultrafiltration assembly with R.O. to re-

utilize a part of treated effluent from ETP in Industrial Process (for cooler, boiler feed and washing) – 

as informed by person contacted. The flow in reuse line at the time of inspection is 14.8 cu.m/h 

(cumulative reading – 28594.038 cu.m.) Unit has provided Evaporator for w/w evaporation which 

generates from UF-2. The unit has installed online - CEMS for monitoring of treated waste water 
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being discharged through marine pipeline. The readings at the time of inspection are: pH – 7.90, 

COD – 61.2 ppm, Ammonical Nitrogen – 0.2 ppm, BOD – 15.5 ppm. The unit has provided separate 

energy meter for ETP (Readings 367097 & 1053171 Wh). As per records provided by the person 

contacted, there is NIL production of consented product during past three months (Jun, Jul, Aug 

2021) and stock of hazardous waste at the premises is NIL.  

The unit has disposed used barrels (0.84 MT) to M/s. Bombay Barrels on 03.03.2021 & 5.020 MT ETP 

Sludge to TSDF site – M/s. SEPPL, Juna katariya, Bhachau on 09.02.2021.  

As per records of the unit, they have developed 53,250 sq. m. green belt as of now. 

--sd-- --sd-- 

PN Mervana 

(SSA) 

MR Macwana 

(RO) 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:313644 - Analysis Completion:28/10/2021

Fish processing and packing (excluding chilling of fishes) / LAB Inward : 25431

TEST REPORT

Date:  29/10/2021       Test Report No. : 25431

Gujarat Pollution Control Board

Rajkot

Race Course, Ring Road,

Near Race Course,

Rajkot - 360 001

Tele:(0281) 2474524 , 2459831

  Accreditation Standards & NABL Certificate Details : TC10283 / -- / Issue: 31/01/2022 / Validity: 30/01/2024

TC10283

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  M. R. Macwana, ROH 

:  5 lit

:  313644

:  17/09/2021 , (1630 to 1635) & 05/10/2021

:  05/10/2021 & 28/10/2021

:   ## Final Outlet of the ETP ~

:  Yes

:  Deep Sea Discharge as per CRZ Clearance

:  TREATED WATER DISPOSED  IN SEA

:   &  pH Range on pH Strip :Neutral on pH Strip

:  Barcode &  Color & Appearance :Clear

:  Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000 

:  12    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

16. Parameter

1. Name of the Customer

2. Address

:  Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 

17234

:  130/1, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD

 1 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.67

 2 Total Dissolved Solids mg/l Gravimetric method. (2540 C APHA Standard Methods 22nd edi.)201210 – 200000 mg/L 1584

 3 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 48

 4 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 70.0

 5 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 221

 6 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 3.2

 7 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 78

Laboratory Remarks : approved By:247-lab_247 Dt.: 29/10/2021

B.M.Makwana, ROH

Note : 

1. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

16/08/2023 11:16:40 Page 1 of 1
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Sample ID:313644 - Analysis Completion:28/10/2021

Fish processing and packing (excluding chilling of fishes) / LAB Inward : 25431

TEST REPORT

Date:  29/10/2021       Test Report No. : 25431

Gujarat Pollution Control Board

Rajkot

Race Course, Ring Road,

Near Race Course,

Rajkot - 360 001

Tele:(0281) 2474524 , 2459831

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  M. R. Macwana, ROH 

:  5 lit

:  313644

:  17/09/2021 , (1630 to 1635) & 05/10/2021

:  05/10/2021 & 28/10/2021

:   ## Final Outlet of the ETP ~

:  Yes

:  Deep Sea Discharge as per CRZ Clearance

:  TREATED WATER DISPOSED  IN SEA

:   &  pH Range on pH Strip :Neutral on pH Strip

:  Barcode &  Color & Appearance :Clear

:  Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000 

:  12    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 

17234

:  130/1, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 0

 2 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen5

 3 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 4 Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-20120.10-40 mg/l 0.045

 5 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l BDL

Laboratory Remarks : approved By:247-lab_247 Dt.: 29/10/2021

B.M.Makwana, ROH

Note : 

1. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

16/08/2023 11:16:40 Page 1 of 1
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Inspection Report 

Observation: 

 This unit is inspected w.r.to routine monitoring. The unit has obtained valid CCA upto

03/04/2026 for the production of Surimi Fish Paste -32400 MTPA and By-product Fish

Meal -9200 MTPA. At the time of inspection, Surmi and Fish Meal(byproduct) plant was

observed in operation. One Gas fuelled (Boiler No. 3) & 1 no. of Coal fuelled boiler (Boiler

No. 2) (4 TPH each) were observed in operation. 1 no. Coal fuelled boiler (Boiler No. 1) (4

TPH) was not in operation during inspection.

 The unit has provided common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and

aided multi- cyclone with bag filter as APCM. Unit has provided individual stack of 30 m

height for Boiler No. 3 aided with multi-cyclone as APCM. Boiler No. 1 & 2 are Coal fired

boiler and Boiler No. 3 is utilized fuel by Bio-gas generated from UASB of ETP. The unit

is having 7 nos. of DG Sets (1010 kVA-3 nos., 380 kVA-1 Nos. & 500 kVA-3 nos.). Unit

is having 265 MT Coal stored in premises as per records.

 The unit is having 6 bore wells as source of fresh water supply for industrial usage. The

unit possess valid NOC from CGWA valid till 07/12/2022 vide

CGWA/NOC/IND/REN/1/2021/6227 for extraction of fresh water at tune of 1880 m3/day.

The unit has sealed 2 borewells and installed flow meters with rest of four borewells to

track fresh water consumption. The readings of flowmeters attached to borewells are 559,

41047, 28090 & 80649 cu.m., respectively. Borewell no.1 & 2 Flowmeter were calibrated

as per record.  The unit has provided effluent treatment plant for treatment of trade effluent

generated for 1800 KLD. The unit has provided primary, secondary (UASB – 1.5 MLD

capacity 2nos., Aeration tanks & Secondary clarifiers – 2 nos.) and tertiary units (PSF &

ACF) to treat generated wastewater. The unit has also provided Ultrafiltration units (2 nos.)

and ROs (2 nos.) for further treatment to recycle treated industrial effluent & an evaporation

unit to evaporate RO reject of RO-2. During inspection, All ETP units were observed in

operation During inspection, treated waste water was being discharged into pipeline

Name of location: Gadre Marine Export Pvt.Ltd.(previously Hindustan 

Unilever Ltd) (GPCB ID-17234) 

Date of Inspection: 02/02/2022 
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installed for deep sea discharge at point mentioned in CRZ conditions. One water sample 

was collected from sampling point provided with deep sea discharge line (final outlet of 

ETP).  

 The flow rate of final outlet was 20.6 cu.m/h (Total -432637.46 cu. m.). The unit has

provided ultrafiltration with R.O. to re- utilize a part of treated effluent from ETP in

Industrial Process (for cooler, boiler feed and washing).    The flow in reuse line at the time

of inspection is 14 cu.m/h (cumulative reading – 77955 cu.m.) Unit has provided

Evaporator to evaporate w/w generates from UF-2 and stick wastewater generates from

cooker (cooking the fish with steam-fish meal plant).

 The unit has provided CEMS for monitoring of treated wastewater being discharged

through marine pipeline. The readings at the time of inspection are: pH – 8.19, COD –

47.4 mg/L, Ammonical Nitrogen – 3.4 mg/L, BOD – 12 mg/L. The unit has provided

separate energy meter for ETP (Readings 481653 & 1309230 KWH). Surmi Fish Paste

and Fish meal production in the month Nov’21-3517.10MT & 854MT, Dec’21-

3526.34MT & 911.85MT, Jan’22-2403.05MT & 611.80 MT as per data submitted by

the unit. Stock of ETP sludge-5.5 MT as per record.

---sd--- ---sd--- ---sd--- ---sd--- 

P.N.Mervana M.R.Kubavat S.B.Chavda M.R.Macwana 

(SSA) (AEE) (AEE) (RO) 
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Sample ID:323573 - Analysis Completion:07/03/2022

ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Fish processing and packing (excluding chilling of fishes) / LAB 

Inward : 26171

Gujarat Pollution Control Board, Rajkot

Race Course, Ring Road,

Near Race Course,

Rajkot - 360 001

Tele:(0281) 2474524 , 2459831

TEST REPORT

Test Report No. : 26171 Date:  07/03/2022       

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

Range of TestingTest MethodSr ResultUnitParameter

Ambient oC  -  60 oCIS: 3025 (Part – 9) – 1984(Reaffirmed 2006)CentigradeTemperature 1 35

1 – 14   pH value As on digital pH meter.4500 H+ B APHA Standard Methods 23rd  edi.2012pH UnitspH 2 8.04

2 - to 99 Hazen & 1-500 hazen2120 B APHA Standard Methods 22nd  edi. 2012Pt.Co.Sc.Colour 3 5

10 – 200000 mg/LGravimetric method. (2540 C APHA Standard Methods 22nd edi.)2012mg/lTotal Dissolved Solids 4 1932

2 – 10000 mg/LGravimetric method. (2540 D APHA Standard Methods 22nd edi.)2012mg/lSuspended Solids 5 8

1 - 2000 mg/l.1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-2012mg/lAmmonical Nitrogen 6 61.6

5.0- 50000 mg/lAPHA (23rd  Edition)- 5220 B Open Reflux Method-2012mg/lChemical Oxygen Demand 7 199

01 – 1000 mg/lLiquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-2012mg/lOil & Grease 8 BDL

0.1 – 50 mg/l4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -2012mg/lPhenolic Compounds 9 BDL

0.10-40 mg/lSPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-2012mg/lFluoride 10 9.332

1-500.0 mg/lAPHA (23rd Edi.)4500-s2-F –iodometric Methodmg/lSulphide 11 BDL

05–50000 mg/l3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-2009mg/lB.O.D (3 Days 27oC) 12 75

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  M. R. Macwana, ROH 

:  5 lit

:  323573

:  02/02/2022 , (1530 to 1535) & 07/02/2022

:  10/02/2022 & 07/03/2022

:   ## Final Outlet of the ETP ~

:  Yes, Flowmeter reading noted

:  Discharge point As per NIO

:  TREATED WATER DISPOSED  IN SEA

:  35 &  pH Range on pH Strip :Neutral on pH Strip

:  Barcode &  Color & Appearance :Colorless & Clear

:  Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000 

:  Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 17234

:  130/1, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD

   CHORWAD-362250, Taluka : Malia, District : Junagadh, GIDC : Not In Gidc

Laboratory Remarks : approved By:247-lab_247 Dt.: 07/03/2022

B.M.Makwana, ROH

Note : 1. *  - These parameters are NOT covered under the scope of NABL.

2. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

3. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

4. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

5. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

6. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

7. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

8. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23rd Edition by APHA. 

9. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

Field Observation :

08/03/2022 16:33:47

10. Sampling procedure perform as per is: 3025, is: 11255 and is: 5182 for water & waste water, air stationery source (stack) and 

      ambient air respectively.
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Inspection Report 

Observation: 

This unit is inspected w.r.t. HO mail Dtd.-30/07/2022 in connection to matter before Hon’ble 

NGT vide OA No. – 128/2017. The unit possess CCA valid till 03/04/2026 for the production of 

Surimi Fish Paste @32400 MTPA and By-product Fish Meal @9200 MTPA. At the time of 

inspection no production activity was going on due to off-season and the unit. As per document 

submitted by the unit, the plant is under annual shutdown since 31.05.2022 due to end of season; 

the unit has also informed the Board in this regard vide mail Dtd.-20.06.2022. 

The unit has provided common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and multi-

cyclone with bag filter is provided as APCM. Unit has provided individual stack of 30 m height 

for Boiler No. 3 with multi-cyclone as APCM. The person contacted conveyed that Boiler No. 2 

is used as standby boiler facility. Boiler No. 1 & 2 are Coal fired boiler and Boiler No. 3 is 

operated on by Bio-gas generated from UASB of ETP. The unit is having 7 nos. of DG Sets 

(1010 kVA-3 nos., 380 kVA-1 Nos. & 500 kVA-3 nos.). Unit is having 150 MT Coal stored in 

premises as per records. 

Inspection Site: Gadre Marine Export Pvt.Ltd. 

(previously Hindustan Unilever Ltd) 

130/1,  HOLIDAY HOME ROAD, VILLAGE-CHORWAD, 

CHORWAD – 362250, Tal. – Maliya, Dist. - Junagadh 

PCB Id: 17234 

Date & Time of Inspection:  03/08/2022 at 15:30 Hrs 

Reference of Inspection: (1) E-Mail received from H.O., Dt. – 30/07/2022 regarding 

current status of  Gadre Marine Export 

Pvt.Ltd.(previously Hindustan Unilever Ltd) in 

connection to matter before Hon’ble NGT, PB New 

Delhi vide OA-128/2017. 

Person Contacted: Tushar Savant, Manager - Production 
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The unit is having 6 borewells as source of fresh water supply for industrial usage. The unit 

possess valid NOC from CGWA valid till 07/12/2022 vide CGWA/NOC/IND/REN/1/2021/6227 

for extraction of fresh water at tune of 1880 m3/day. The unit has sealed 2 borewells and 

installed flow meters on rest of four borewells to track fresh water consumption. The readings of 

flowmeters attached to borewells B1, B2, B3 & B4 are 3756, 1514, 3264, 1892 cu.m. (flowmeter 

replaced), respectively. The unit has installed effluent treatment plant for treatment of trade 

effluent generated at the tune of 1800 KLPD. The unit has installed primary, secondary (UASB – 

1.5 MLD capacity 2nos., Aeration tanks & Secondary clarifiers – 2 nos.) and tertiary units (PSF 

& ACF). The unit has also installed Ultrafiltration units (2 nos.) and ROs (2 nos.) for recycling 

of treated industrial effluent & an evaporation unit to evaporate RO reject of RO-2 (30 cu. m./h). 

Only UASBs and one aeration tank was in operation during inspection. Unit has installed 

pipeline for treated waste water disposal in deep sea as per point mentioned in CRZ conditions. 

Water sample was not collected as there was no generation/discharge of treated waste water due 

to off season. The flow rate of final outlet was 0 cu.m/h (Total – 514475 cu. m.). The unit has 

installed ultrafiltration assembly with R.O. to re-utilize a part of treated effluent from ETP in 

Industrial Process (for cooler, boiler feed and washing) – as informed by person contacted. The 

flow in reuse line at the time of inspection is 0 cu.m/h (cumulative reading – 11274 cu.m. – reset 

after 1 lakh cu.m.) Unit has provided Evaporator for w/w evaporation which generates from UF-

2. The unit has installed online - CEMS for monitoring of treated waste water being discharged

through marine pipeline. The unit has provided separate energy meter for ETP (Readings 554571 

&1540804 kWh). As per records provided by the person contacted, there is NIL production of 

consented product during past three months (Jun, Jul, Aug 2022) and stock of hazardous waste at 

the premises is NIL.  

--sd-- --sd-- 

PN Mervana 

(SSA) 

MR Kubavat 

(AEE) 
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1. Production plant maintenance at M/s. Gadre Marine Pvt. Ltd. 
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INSPECTION REPORT 

Name & Address of the Unit 

Gadre Marine Export Pvt.Ltd. (previously 
Hindustan Unilever Ltd) 

GPCB Id: 17234 

Date & Time of Inspection: 02/02/2023 10:30:00 Hrs 

Person Contacted: Mr. Chandresh Rathod, Manager – M/s. Gadre 
Marine Export Pvt.Ltd. 

Observations: 

This unit is inspected as a part of routine monitoring in the area. The unit possesses CCA valid 

upto 03/04/2026 for the production of Surimi Fish Paste @32400 MTPA and By-product Fish 

Meal @9200 MTPA. At the time of inspection no production activity was going on due to raw 

material shortage however cleaning activity was observed under progress. The unit has provided 

common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and provided multi cyclone with 

bag filter is as APCM. Unit has provided individual stack of 30 m height for Boiler No. 3 with 

multi-cyclone as APCM. The person contacted conveyed that Boiler No. 2 is used as standby 

boiler facility. Boiler No. 1 & 2 are Coal fired boiler and Boiler No. 3 is operated on by Bio-gas 

generated from UASB of ETP. The unit is having 7 nos. of DG Sets (1010 kVA-3 nos., 380 

kVA-1 Nos. & 500 kVA-3 nos.as standby facility for PGVCL power supply). Unit is having 170 

MT Coal stored in premises as per records provided during inspection. The unit is having 6 

number of borewells as source of fresh water supply for industrial usage. The unit were having 

NOC from CGWA valid till 07/12/2022 vide CGWA/NOC/IND/REN/1/2021/6227 for 

extraction of fresh water at tune of 1880 m3/day; in this regard the unit is instructed to submit 

updated status of CGWA permissions for each borewell. The unit has sealed 2 borewells and 

installed flow meters on rest of four operational borewells to track fresh water consumption. The 

readings of flowmeters attached to borewells B1, B2, B3 & B4 are 30031, 26174, 20012, 9034 

cu.m. (flowmeter replaced), respectively. The unit has installed effluent treatment plant for 
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treatment of trade effluent generated at the tune of 1800 KLPD. The unit has installed primary, 

secondary (UASB – 1.5 MLD capacity 2nos., Aeration tanks & Secondary clarifiers – 2 nos.) 

and tertiary units (PSF & ACF). The unit has also installed Ultrafiltration units (2 nos.) and ROs 

(2 nos.) for recycling of treated industrial effluent & an evaporation unit to evaporate RO reject 

of RO-2 (30 cu. m./h). ETP was found operational during inspection and 4 (four) stagewise water 

samples were collected viz.(i) final outlet of ETP, (ii) outlet of primary clarifier, (iii) outlet of 

secondary clarifier, and (iv) Inlet of ETP. Unit has installed pipeline for treated waste water 

disposal in deep sea as per point mentioned in CRZ conditions. As per records maintained by the 

unit, they have discharged 16,114 m3 treated industrial waste water through pipeline installed for 

deep sea discharge during January 2023. Flowmeter attached with final outlet line was found 

faulty/not in operational condition and hence unit is instructed to repair/replace the same. The 

unit has installed ultrafiltration assembly with R.O. to re-utilize a part of treated effluent from 

ETP in Industrial Process (for cooler, boiler feed and washing) – as informed by person 

contacted. The flow in reuse line at the time of inspection is 0 cu.m/h (cumulative reading – 

67255 cu.m. – reset after 1 lakh cu.m.) Unit has provided Evaporator for w/w evaporation which 

generates from UF2. The unit has installed online - CEMS for monitoring of treated waste water 

being discharged through marine disposal pipeline. The unit has provided separate energy meter 

for ETP (Readings 684365 & 1856735  kWh). During inspection, old-flexible not in use 

pipelines near ETP area and in rack were observed and hence the unit is instructed to remove all 

unnecessary not in use flexible pipelines from ETP area and provide proper demonstration on 

each pipeline. Unit has provided layout of ETP but it is faded and hence instructed to repaint the 

same. Unit is not maintaining a complete printed logbook with page number. 

As per records provided by the person contacted, there is 3226.95 MT, 2980.75 MT & 1390.22 

MT production of Surimi fish paste and 825.10 MT, 799.65 MT & 374.34 MT production of 

Fish Meal – By product during past three months (Nov, Dec 2022, Jan 2023) and stock of 

hazardous waste at the premises is 4.5 MT.  

During inspection, burning of waste plastic, grass, etc was found in premises and hence unit is 

instructed to stop such burning activities in the premises and dispose off the waste appropriately. 

308



 

 

 

Instructions: 

1. Remove all old, not in use pipeline from ETP area. Remove all flexible pipelines from ETP, 

provide proper demonstration on each pipeline. 

2. Maintain proper printed, bounded logbook with page numbers for operation ETP which 

includes details of inlet water quality, quantity, details of various stages of treatment, details of 

treated waste water quality & quantity, electric consumption, sludge generation etc. 

3. Provide new layout plan at ETP area. 

4. Submit details of biomonitoring test for deep sea disposal monitoring. 

5. Carryout caliberation of each online analyser, flow meters as some of analyser, flowmeter not 

found properly working. Submit details of caliberation. 

6. Submit details of water consumption alongwith flowmeter of each borewell. Submit complete 

details of borewells & its CGWA permissions 

7. Burning of waste plastic, grass, etc was found in premises. Stop this activity immediately. 

8. Submit details of last three months production, waste water generation, w/w discharge, sludge 

generation & disposal. 
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:370548 - Analysis Completion:14/02/2023

Fish processing and packing (excluding chilling of fishes) / LAB Inward : 28476

TEST REPORT

Date:  14/02/2023       Test Report No. : 28476

Gujarat Pollution Control Board

Rajkot

Race Course, Ring Road,

Near Race Course,

Rajkot - 360 001

Tele:(0281) 2474524 , 2459831

  Accreditation Standards & NABL Certificate Details : TC10283 / -- / Issue: 31/01/2022 / Validity: 30/01/2024

TC10283

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  S.B. Parmar, DEE 

:  5 Lit

:  370548

:  02/02/2023 , (1035 to 1040) & 08/02/2023

:  08/02/2023 & 14/02/2023

:   Final outlet of ETP ~

:  Yes, flowmeter reading noted

:  Deep Sea Discharge

:  TREATED WATER DISPOSED  IN SEA

:  28 &  pH Range on pH Strip :Neutral on pH Strip

:  Barcode &  Color & Appearance :Colorless & Clear

:  Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By 

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

16. Parameter

1. Name of the Customer

2. Address

:  Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 

17234

:  130/1, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD

 1 pH pH Units 4500 H+ B APHA Standard Methods 23rd  edi.2017 1 – 14   pH value As on digital pH meter.7.64

 2 Suspended Solids mg/l Gravimetric method. (2540 D APHA Standard Methods 22nd edi.)20122 – 10000 mg/L 32

 3 Ammonical Nitrogen mg/l 1).Titrimetric method (4500 NH3 B & C APHA Standard Methods 22nd edi.)-20121 - 2000 mg/l. 67.2

 4 Chemical Oxygen Demand mg/l APHA (23rd  Edition)- 5220 B Open Reflux Method-20125.0- 50000 mg/l 140

 5 Oil & Grease mg/l Liquid – Liquid Partition Gravimetric method. (5520 B APHA Standard Methods 22nd edi.)-201201 – 1000 mg/l 0.4

 6 B.O.D (3 Days 27oC) mg/l 3 – Day BOD test. (IS 3025 (Part 44) 1993 Reaffirmed 1999)-200905–50000 mg/l 50

Laboratory Remarks : Approved By:247-lab_247 Dt.: 14/02/2023

B.M.Makwana, ROH

Note : 

1. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.    

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials. 

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to 

    Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents 

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA. 

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

14/08/2023 12:03:19 Page 1 of 1
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ANALYSIS  REPORT FOR

WATER / WASTE WATER SAMPLE

Sample ID:370548 - Analysis Completion:14/02/2023

Fish processing and packing (excluding chilling of fishes) / LAB Inward : 28476

TEST REPORT

Date:  14/02/2023       Test Report No. : 28476

Gujarat Pollution Control Board

Rajkot

Race Course, Ring Road,

Near Race Course,

Rajkot - 360 001

Tele:(0281) 2474524 , 2459831

ResultRange of TestingSr Parameter Unit Test Method

:  REP-Representative/Grab, (Insp Type : ROU-Routine Visit)

:  S.B. Parmar, DEE 

:  5 Lit

:  370548

:  02/02/2023 , (1035 to 1040) & 08/02/2023

:  08/02/2023 & 14/02/2023

:   Final outlet of ETP ~

:  Yes, flowmeter reading noted

:  Deep Sea Discharge

:  TREATED WATER DISPOSED  IN SEA

:  28 &  pH Range on pH Strip :Neutral on pH Strip

:  Barcode &  Color & Appearance :Colorless & Clear

:  Ind :1840.000 , Dom :40.000 & Ind :1800.000 , Dom :35.000 

:  11    ,Cap No & Weight :  

3. Nature of Sample

4. Sample Collected By

5. Quantity of Sample Received

6. Code No. of the Sample

7. Date & Time of Collection & Inwarding

8. Date of Start & Completion of Analysis

9. Sampling Point

10. Flow Details (Remarks)

11. Mode of Disposal

12. Ultimate Receiving Body

13. Temperature on Collection

14. Carboys Nos for

15. Water Consumption & W.W.G (KLPD)

1. Name of the Customer

2. Address

:  Gadre Marine Export Pvt.Ltd.(previously Hindustan Unilever Ltd) - 

17234

:  130/1, ,HOLIDAY HOME ROAD,VILLAGE-CHORWAD

 1 Temperature Centigrade IS: 3025 (Part – 9) – 1984(Reaffirmed 2006) Ambient oC  -  60 oC 28

 2 Colour Pt.Co.Sc. 2120 B APHA Standard Methods 23rd  edi. 2017 2 - to 99 Hazen & 1-500 hazen5

 3 Phenolic Compounds mg/l 4 Amino Antipyrene method without Chloroform Extraction (Direct Photometric method) (5530 D APHA Standard Methods 22nd edi.) -20120.1 – 50 mg/l BDL

 4 Fluoride mg/l SPADNS method (4500-F-D APHA standard Methods 22nd Edi.)-20120.10-40 mg/l 1.292

 5 Sulphide mg/l APHA (23rd Edi.)4500-s2-F –iodometric Method 1-500.0 mg/l BDL

Laboratory Remarks : Approved By:247-lab_247 Dt.: 14/02/2023

B.M.Makwana, ROH

Note : 

1. The results refer only to the tested samples and applicable parameters.  Endorsement of products is neither inferred nor implied.

2. Samples will be destroyed after 10 days from the date of issue of test report unless otherwise specified.

3. This report  is not to be reproduced wholly or in part or used in any advertising media without the permission of the Board in writing.

4. The Board is not responsible for the authenticity for the samples not collected by the Board’s officials.

5. Total liability of our laboratory is limited to the invoiced amount.  Any dispute arising out of this report is subject to

Gujarat Jurisdiction only.

6. Permissible Limits: as per Schedule VI of EPA Rules, 1986 as ammended by Second and Third ammendment 1993 for Effluents

7. Physicochemical and microbiological parameters, Std.Methods for Water and Waste Water- 23nd Edition by APHA.

8. Bioassay test (for toxicity) -IS:6582:Part-2:2001; Reaffirmed 2007.

14/08/2023 12:03:19 Page 1 of 1
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INSPECTION REPORT 

Name & Address of the Unit 

Gadre Marine Export Pvt.Ltd. (previously 
Hindustan Unilever Ltd) 

GPCB Id: 17234 

Date & Time of Inspection: 05/08/2023 13:30:00 Hrs 

Person Contacted: Mr. Chandresh Rathod, Manager – M/s. Gadre 
Marine Export Pvt.Ltd. 

Reference: HO mail Dtd. - 01/08/2023 to submit current 
status of the unit in connection to matter before 
Hon’ble NGT vide O.A No. 128/2017 

Observations: 

General: 

The unit was inspected w.r.t. e-mail received from Head Office on 01/08/2023 to submit current 

status of the unit in connection to matter before Hon’ble NGT vide O.A No. 128/2017. The unit 

possesses CCA valid upto 03/04/2026 for the production of Surimi Fish Paste @32400 MTPA 

and By-product Fish Meal @9200 MTPA. At the time of inspection plant was taken on shut 

down for annual maintenance and repairing work. No production activity was going on during 

inspection. Maintenance of machineries was observed going on during inspection. As per records 

provided by the person contacted, there is 2823.17 MT, 1745.87 MT & 240.47 MT production of 

Surimi fish paste and 684.05 MT, 267.80 MT & 44.10 MT production of Fish Meal – By product 

during past three months (Apr, May, Jun 2023).  

Air: 

The unit has provided common stack of 30 m height for Boiler No. 1 & Boiler No. 2 and 

provided multi cyclone with bag filter is as APCM. Unit has provided individual stack of 30 m 

ANNEXURE 14313



 

 

height for Boiler No. 3 with multi-cyclone as APCM. The person contacted conveyed that Boiler 

No. 2 is used as standby boiler facility. Boiler No. 1 & 2 are Coal fired boiler and Boiler No. 3 is 

operated on by Bio-gas generated from UASB of ETP. The unit is having 7 nos. of DG Sets 

(1010 kVA-3 nos., 380 kVA-1 Nos. & 500 kVA-3 nos.as standby facility for PGVCL power 

supply). Unit is having 115 MT Coal stored in premises as per records provided during 

inspection. 

Water: 

The unit is having 6 number of borewells as source of fresh water supply for industrial usage. 

The unit is having NOC from CGWA valid till 13/12/2023 for extraction of fresh water at tune 

of 1880 m3/day; as per submitted status of their CGWA permissions on XGN under 000 tag. The 

unit has sealed 2 borewells and installed flow meters on rest of four operational borewells to 

track fresh water consumption. The readings of flowmeters attached to borewells B1, B2, B3 & 

B4 are 60205, 53966, 43294, 20037 cu.m. (flowmeter replaced), respectively. The unit has 

installed effluent treatment plant for treatment of trade effluent generated at the tune of 1800 

KLPD. During inspection, aeration was going on in aeration tank and rest parts of the ETP were 

found empty due to undergoing repairing and maintenance of ETP (photographs attached).  Unit 

has installed pipeline for treated waste water disposal in deep sea as per point mentioned in CRZ 

conditions. As per records maintained by the unit, they have discharged 5965 m3 treated 

industrial waste water through pipeline installed for deep sea discharge during June 2023.  

During inspection no any flow meter was observed provided. As per person contacted all the 

flow meters were removed for maintenance purpose. The unit has installed ultrafiltration 

assembly with R.O. to re-utilize a part of treated effluent from ETP in Industrial Process (for 

cooler, boiler feed and washing) – as informed by person contacted. Unit has provided 

Evaporator for w/w evaporation which generates from UF2. The unit has installed online - 

CEMS for monitoring of treated waste water being discharged through marine disposal pipeline. 

The unit has provided separate energy meter for ETP. Unit has removed unnecessary pipelines 

from ETP area and has provided ETP plant layout near ETP area. 

Hazard: 
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As per records of the unit, stock of generated hazardous waste i.e. used oil -0.4 MT and ETP 

sludge-1.5 MT stored in premise during inspection. 

Specific Comments w.r.t. HO Mail: 

Unit has submitted six monthly compliance report and periodic monitoring report of marine 

environment for Gadre Marine Export Private Limited outfall, Chorwad, Gujarat for January-

June 2023; prepared by Indomer Coastal Hydraulics (P) Ltd, Chennai. (Project Id – 822032223) 

(Report attached herewith). The unit has obtained CCA-amendment on 25/07/2018 for 

discharging treated effluent in deep sea as per CRZ clearance issued by MoEF & CC Dt.-

10/07/2017 and as per available records, the unit is discharging treated trade effluent by 

aforementioned pipeline since February 2019. As per the report, at sampling locations ground 

water quality exceeded the acceptable limit, but it is within permissible limit range of drinking 

water specifications as per IS10500:2012. Also, as per aforementioned report, there is no visible 

impact sea water quality at outfall point as compared to pre-project period (i.e. Dec-2015). Unit 

is has submitted compliance status towards points mentioned in SCN Dtd.- 12/05/2023 and unit 

is instructed to comply pending instructions given during of earlier inspection and SCN Dtd. – 

15/05/2023 since compliance status could not be verified as unit is under annual shutdown. 

Photographs of the Unit 

 

1. Borewells with flowmeters in the premises of M/s. Gadre Marine Exports Pvt Ltd. 
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2. Sealed Borewells in the premises of M/s. Gadre Marine Exports Pvt Ltd. 

 

3. Maintenance work of ETP in progress and operational Aeration tank. 
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4. All flowmeters are removed for repairing and maintenance work. 

 

Written Instructions: 

(૧) Ɯલાƛટ મેઇƛટ°નƛસ તથા ETP મઈેƛટ°ƛસ કામ ȶણૂ½ થતા Ɯલાƛટ Production ચાɀ ુકય± અ́નેી કચરે�ને 
Ĥણ કરવી. 

(૨)  છેƣલા ́ણ માસના Production data તથા તાĤ પાણીના વપરાશની મા�હતી અ́નેી કચરે�એ જમા 
કરવી. 

(૩) તાર�ખ 12/05/2023ના પાઠવવામા ંઆવેલ SCN નો સાધનીક કાગળો સાથનેો જવાબ XGN પર 
જમા કરાવવો. 

 
--- sd --- 

 
--- sd --- 

RH Shukla 
(APE) 

MR Kubavat 
(AEE) 
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SIX MONTHLY COMPLIANCE REPORT AND

PERIODIC MONITORING REPORT OF MARINE ENVIRONMENT

FOR GMEPL OUTFALI, CHORWAD, GUJARAT

Flrst slx-monthly progrBs rcport for thc ycar 2023

(J.nuery - Junc 2orl)

PRO,ECT CODE: E,2o,,22,

For

GADRE T'TRINE EXPIORT PRIVATE LIMITED (GMEPL)

CHORWAD, GUJARAT

@j

lltltX)MER COASTAL HYDRAULICS (P) LTD.

(lSO 9oo,r: 2oi5 CERTIFIED, ClCl - NABET & NABL ACCREDITED)

5,, GAilDHI ROAD, ALWAR THIRUNAGAR, CHENNAI 5OO OE7.

Teh + 91 41 2486 2482 to 8{; tu + 91 994or 4r55o; Fax: + 91 44 t4EG >484

Wcb slter w*v.indonrcr.com, E-mall:occa@lndome.com

Zl\
\,a ? II I

318



c INDOMER COASTAL HYDRAULICS (P) LTD.

(r50 goor : 2o15 CERTIFIED, qCl-NABET & NABL ACCREDITED)

61, Gandhi Road, Alwarthirunagar, Chennai 6oo o87.

Tel: + 91 44 2486 2482 to 84; M: + 91 994or 41650; Fax: + 91 44 2486 )4A4
web site: lvvl!ryjndqmer.com, E-mail: oe ean@indomer.com

client Cadre Marine Export Private Limited (GMPL), Guiarat.

Proiect Title Six monthly compliance report and periodic monitoring report (January - lune 2o23) of Marine

Environment for GM EPL Outfall, Chorwad, Cuiarat.

Proiect Code 8a2o3222)

Abstract Gadre Marine Export Pvt. Ltd. has obtained MoEF&CC - CRZ clearance vide F. No. 11-26/2016-

lA-lll dt. 1o.o7.2o17 and cczMA clearance vide letter no. ENV-1o-2o15r6f-E (T cell) dt.
28.05.2015 for laying of outfall pipeline into the sea. As per the MoEF&CC and GCZMA

clearance, cMEPL has to comply the conditions stipulated in the clearance during the

operation period. ln this regard, GMEPL has to submit the six-monthly compliance report and

periodic monitoring report to comply the requirements of MoEF&CC and GCZMA.

The Environmental Audit Report was submitted first in July 2018. ln continuation, CMEPL has

been submitting the six-monthly progress/compliance report every year from 2o19.

This report forms as the first six monthly compliance report for the year 2o23, in order to meet

the compliance conditions stipulated by GCZMA and MoEF&CC and also forms as the six-

monthly periodic monitoring report.

Document type Controlled

Date ReportType Originator Checked by Approv€d by Approver's sign

lo.o6.2o2l Final
Mrs. D. Rekha

Mr. T. Hari Krisha
Mr. J. Curu Prasath Dr. P. Chandramoharl-

a ,[,rL
1 Proiect Code 8220)222) Text pages 161

2 File Location Cr2o23 proiectsiJan' June. 2o2llcMEPL Tables 19

Figures )
Annexures
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Declaration by the Head of the Accredited Consultant Organization/authorized person

I, Dr. P. Chandramohan, hereby, confirm that the preparation of this "six monthly compliance

report and periodic monitoring report of Marine Environment for GMEPL Outfall, Chorwad,

Gujaratrr complying the requirements by GCzMA and MoEF&CC is solely by undertaking field study

after the commencement of the proiect.

.--\
Signature:

Name: Dr. P. Chandramohan

B.E. (Civil), M.E. (Hydraulics),

Dip. Ocean. Engg. (Norway),

Ph.D. (Ocean Engg.), FIE (lndia),

M. ASCE (uSA), M. CERF(UsA).

Designation: Managing Director & EIA Coordinator
lndomer Coastal Hydraulics (P) Ltd.

Chennai - 6ooo87, lndia.

Mob: +91 9940141650

Name of EIA Consultant Organization: lndomer Coastal Hydraulics (P) Ltd.

chennai - 6ooo87, lndia.

qCl-NABET Certificate No.: NABET/EUV2o2l/5A orTo Sectors: 27 & 3J

Six m onthly .omplia nce report and periodic monitoring rePort of

Marine Envrronment for CMEPL Outfall, Chorwad, 6uiarat.

June 2o2l
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1. INTRODUCTION

Gadre Marine Export Pvt, Ltd. (GMEPL) is presently operating a fish processing plant at Chorwad

village in Junagadh District at Guiarat. The plant consists of two units in the same premises i.e.,

i) Surimi unit and ii) Surimi based value added products. lt has the production capability of Surimi

fish paste, whole fish product, By'product for fish meal, By-product for Manure, Imitation crabstick

and Crab Chunk/Crab analog/Breaded.6MEPL has proposed to expand the production capacity of
frozen crab stick as well as frozen fish paste (Surimi) and production of fish protein powder from

fish waste.

The processing unit has increased effluent discharge volume from o.78 M LD (78o mr/day) to 2 M LD

(zooo mr/day) as per MoEF&cC Clearance. cMEPL has already completed all the expansions of

Effluent Treatment Plant (ETP) and total quantity of effluent is treated in the existing ETP meeting

the norms stipulated by the Guiarat Pollution Control Board (GPcB). GMEPL is discharging treated

effluent into the deep sea through the pipeline at the point suggested by lndomer. CMEPL has

obtained the following clearances.

i To release the total effluent into the sea after expansion, CMEPL obtained CCZMA

clearance from Forests & Environment Department, Government of Guiarat vide letter no.
ENV-1o 2or5-163-E (T cell) dt.28.o6.2o16 (Annexure r).

> Subsequently it obtained MoEF&CC ' CRz clearance vide F. No. 11-26/2015'14 lll dt
1o.07.2017 (Annexure 2).

> The plant has GPCB Consent Order No. AwH-99890 dt. o7.o1.2o19 valid uP to 031c412026

for the discharge of treated effluent into the deep sea as Per the point approved by

MoEF&CC, GOl. (Annexure J).

ln continuation of the Environmental Audit Report submitted earlier in -ruly 2o18, six-monthly

progress/compliance reports have been submitted every year for the following months'

Year compliance period Report
Month of

Submission

2O19
January - June

July - December

July - December
January - June

July - December
January - June

July - December
January - June

First six monthly progresr< report
Second six monthly progress report

_ Second six monthly progress r,eport
First six monthly progress report

_ second six monthly progLess report
First six monthly progress report
Second six monthly progress report
First six monthly progress report

February
December

May
December

J une

December
April

November
June

January - June First six monthly progres:..lgP94
2020

2021

2022

2O2)

This report forms the first six-monthly progress rePort for the year 202l presenting various

compliances met as per the norms stiPulated by CCZMA and MoEF&CC in their resPective

clearances. This report has been PrePared by lndomer Coastal Hydraulics (P) Ltd., Chennai, the Qcl-

NABET accredited organization for Sectors 27 and Sector ll (Annexure 26).

5ix monthly compliance report and Periodic monitoring repon of

Marine Environment for CMEPL Outfall, Chorwad, 6ujarat.

Page 1
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2. GCZMA COMPLIANCE

The approval letter is enclosed in Annexure t. The various compliances are listed below:

5l.no. Description Remarks

The provisions of the CRZ notification of Yes. ltis being adhered.
2011 shall be strictly adhered to by the M/s
GMEPL.

The effluent shall be treated as per the Yes, it is being treated as per the prescribed
prescribed norms of GPCB, and it shall be

discharged at a point suggested by the
lndomer Coastal Hydraulics(P) Ltd.

norms of c PCB, and it is being discharged at
a point suggested by lndomer coastal
Hydraulics (P) Ltd., the qcl.NABET

accredited EIA Consultant for Sectors 27 &

33 and approved by the Coastal Zone

Management Authority and accordingly the

)
eline has been laid.

The effluent not meeting with the GPCB Yes, it is being stored in guard pond and

r norms shall not be discharged and shall be recycled as per CPCB norms.
stored in the Guard Ponds and recycled
back into the effluent Treatment Plant for
further treatment to achieve the GPCB

norms. M/s GMEPL shall install necessary
facilities for this purpose and shall strictly
ensure the compliance with the GPCB

norms, round the clock.
The pipeline shall be monitored regularly by The piPeline is being monitored regularly
the company and it shall be ensured that for leakages using divers. Periodic visual

there is no leak from the pipeline. ln case of inspection is also being carried out at

any such eventualities, the company shall regular intervals to check the leakage of
immediately stop disposal through the said pipeline if any.

pipeline and take the corrective rieasures in

consultation with the GPCB and the District ln case of any such eventualities, the
collector. disposal through the Pipeline will be

temporarily stoPPed till the corrective
actions are taken and the biodegradable
discharge will be stored in the guard pond.
Necessary spare pipes and Hydraulic
weldin machines are ke t in stock.

There shall not be any blockage of During construction, no blockage was

cree(river etc. due to laying of pipeline made on the coastal region while laying the

and free flow of water shall be maintained eline.

The outfall diffuser shall be located at 1125 The outfall pipeline is laid as per the

CMEPL has already completed all the
upgradation of their ETP system by adding
UASB+, Clariflocculator and Aeration tank,
so that the effluent not meeting with the
GPCB norms can be treated if any.

4

6
m distance offshore along the outfall route
at rJ m water depth, diffuser shall have

4x1oo mm dia. ports inclined at horizontal.
The outfall diffuser shall not have any sharp
proiection to avoid hurdles to the boats and

fisherman moving around this region.

standard design and does not have any

sharp projection to avoid hurdles to the
boats and fisherman moving around this
region.

The diffuser ports are placed on the seabed

and the top of the ports remain well below
the seawater Surface.

Six monthly compliance report and periodi. montoringreport of

Mafl ne Environment f or CMEPL Outfall, Chorwad, Cuiarat.

Page 2
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4. RESULTS

4.1. Terrestrial environment

4.r.r. Ground water quality

During this study, ground water (Borewell) samples were collected at two locations around the

CMEPL plant premises. ln the two locations, water quality parameters exceeded the acceptable

limit, but within permissible limit range of drinking water specifications. Present study shows that
the water quality of bore wells of Chorwad taluka are found to be normal and good in nature, for
the source of drinking purpose as per standards. The ground water quality is presented in Table z.

Ground water sample collection

4.1.2. Soil quality

Soil samples from the study area were collected at two locations. The soil in the study area

predominantly composed of Coarse Sandy Gravel structure in stations 5q1 and Sq2. The soil is

neutral (pH 7.o5-7.12) in nature. The soil in the area possesses medium infiltration rate (1'16-1-18

cm/min), high porosity (4o-5oz) and low level of Electrical conductivity (5t7-249o pS/cm). Low

levels of exchangeable calcium, magnesium and sodium contents were observed at all locations.

Among the basic cations, calcium range is 1.67 - 1.76 meq/toog, magnesium range o.49-o.54

meq/roog, sodium range o.l4-2.o7 meq/1oog) and Potassium range o.o5-o.r5 meq/toog during the

sampling period.

The soilfertility as measured by status of potassium (o.o5-o.15 meq/1oog) indicated that soils in the
proiect region are with very low fertility level. The organic carbon level of soil, in the study area,

ranged from t.63-2.o8 z. Available phosphorous is 17o-182 mgikg and nitrogen concentration is 420-

444 mg/kg, which is suitable for plantation. Soil quality is Presented in Table J'

5ix monthly corn pliance report and periodi< monitonnS repon of

Marine Environment for 6MEPL Outf all, Chorwad, Guiarat
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Soil sample collection
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5. ENVIRONMENTAL STATUS - COMPARISON WITH PRE-PROJECT PERIOD (Dec 2or5)

The present data corresponding to May 202J of the seawater quality, seabed sediment quality and

biological parameters were compared with pre-proiect data of December 2o15. The comparison is

given in Tables 17, lE and 19.

Water quality

The seawater temperature showed a slight variation between pre-proiect period (December 2o15)

and monitoring period (May 2023). The pH of the sea water did not show much variation during

both the sampling periods and it was within the normal range. The T55 level is varying between

pre-project period (December zor5) and monitoring period (May zoz3) probably due to algal

materials decomposition.

Salinity levels were also within the normal range of 35.3 - 36.0 PSU in this area. The dissolved

oxygen content slightly varied between present study and pre-proiect period (December 2015).

The concentrations of nitrite, nitrate, ammonia, phosphate and total nitrogen were found to have

marginal changes during the present study, when compared to earlier study.

The concentrations of trace metals, phenols and petroleum hydrocarbons were non-detectable

during pre-project period (December zot5) and monitoring period (May 2o2l). However, marine

water quality was found to be in normal range within the stipulated values indicated for coastal

waters. The values recorded during present study indicates natural variability and does not show

any impact of effluent discharge.

Sediment quality

Sediment texture was found to be silty fine sand during Present study (May zoz3) and of no

variation from pre-project period (December 2015). The seabed sediment proPerties are having

marginal changes but within normal range of coastal sediments.

Biological Parameters

6eneric diversity of phytoplankton was similar at both samPling Periods with comParable values

(Table !9). The slightly high number of species of phytoplankton was identified during the present

study due to seasonal variations; it ranged from J8 to 45 as comPared to earlier report of 29 to 32

species (December 20t5). Similarly, density of phytoplankton and zooplankton showed relatively

high value in the present study (May 2o2l). The sub-tidal and inter-tidal benthic and bacterial

population showed marginal difference between Pre-proiect period (December zot5) and

monitoring period.

The data collected during this monitoring period of May 2023 is found to prevail closer to the

data Collected during preproiect periOd of December 2o15. There is no significant deviation in 
I

Six month ly compliance rePort and peaodic monltonng rePort of

Marine Environrnent foTCMEPL Outfall, Chorwad, Cuiara!.
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